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MA Mo. A /97 (0A no237/93) . !

counsel for the applicar')ts in the MA
¢
(official respondents in the Oa)

i

This is a Misc. Applicztion seeking extension of

Mr. V.S .Gurjar,

time of four months for implementing the Tribunal's

order dated 13-1-1997,

Issue

notice of this Misc. applicatisn to the

applicant in the OA returnable on 29-9-1997.

M

(Ratan Prakash) (O.i‘-‘. : )

Administratire Member
2_9-9 -1997

counsel £ux. thc applizants in the MA

Mr. V.8 .0urjar
’ (official resr\on«iwntu in the OA)

Thiz is a Misc. A pplir*ation filed by the OEFici-‘il respondents

in OA No.237/73 praying for 4 months' tme for implement ing the
order of the Tribunal passed in the dfl“)l." ail OA on 13-1-1997.
Hotice of this MA was issued t£o the applicant in the OA Dut no

H

reply has been filed. The MA was f£iled on 1-8-1997. In the circuns-~

learn=d counsel for the official

tances, after hearing the
respondents, in the CA i.e. applizants in the MA, we grant further
2 months® time to the official respondents in the OA to implzment

the Tribunal's ordcr dated 13~1=1967. In oOther woris, the order

of the Tribunal shall be oomplied with by lst December, 1%97.
The M shanls disposed of accordingly. |
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(0.P.3hatma) (Gop=z1l Kriahna)

Admindst rat ive renber vice Chairman
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